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ALPHABETICAL UST OF MEMBERS OF FOURTEENTH LOK SABHA 

Aaron Rashid, Shri J.M. (Periyakulam) 

Abdullah, Shri Omar (Srinagar) 

Abdullakutty, Shri (Cannanore) 

Acharia, Shri Sasu Deb (Sankura) 

Acharya, Shri Prasanna (Sarnbalpur) 

Aditya Nath, Yogi (Gorakhpur) 

Adsul, Shri Anandrao Vithoba (Suldhana) 

Advani, Shri L.K. (Gandhi nagar) 

Agarwal, Dr. Dhirendra (Chatra) 

Ahamad, Shri Atiq (Phulpur) 

Ahamed, Shri E. (Ponnani) 

Ahir, Shri Hansraj G. (Chandrapur) 

Ahmad, Dr. Shakeel (Madhubani) 

Aiyar, Shri Mani Shankar (Mayiladuturai) . 

Allaya Kumar, Shri S. (Ottapalam) 

Ajgalle, Shri Guharam (Sarangarh) 

Ajnala, Dr. Rattan Singh (Taran Taran) 

Ambareesh, Shri M.H. (Mandya) 

Ananth Kumar, Shri (Sangalore South) 

Angadi, Shri Suresh (8elgaum) 

Ansari, Shri AfzaJ (Ghazipur) 

Ansari, Shri Furkan (Godda) 

Antulay, Shri A.R. (Kulaba) 

Appadurai, Shri M. (Tenkasi) 

ArgaJ, Shri Ashok (Morena) 

Athawale, Shri Ramdas (Pandharpur) 

Athithan, Shri Dhanuskodi R. (TIrunelveli) 

AtwaJ, Shri Charnjit Singh (Phillaur) 

Audikesavulu, Shri O.K. (Chittoor) 

Azmi, Shri lIyas (Shahabad) 

Saalu, Shri T.R. (Madras South) 

'Saba', Shri K.C. Singh (Nainital) 

Sabbar, Shri Raj (Agra) 

'Sachda'. Shri Sachi Singh Rawat (Almora) 
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Badal, Shri Sukhbir Singh (Faridkot) 

Bahuguna, Shri Vijay (Tehri Garhwal) 

Bais, Shri Ramesh (Raipur) 

Banerjee, Kumari Mamata (Calcutta South) 

Bansal, Shri Pawan Kumar (Chandigarh) 

Barad, Shri Jasubhai Dhanabhai (Junagarh) 

Barku, Shri Shingada Damodar (Dahanu) 

Barman, Prof. Basudeb (Mathurapur) 

Barman, Shri Hilen (Cooch Behar) 

Barman, Shri Ranen (Balurghal) 

Barq, Dr. Shafiqur Rahman (Moradabad) 

Basu, Shri Anil (Arambagh) 

Bauri, Shrimati Susmita (Vishnupur) 

Baxla, Shri Joachim (A1ipurduar) 

BeUarmin, Shri A.V. (Nagercoil) 

Bhadana, Shri Avtar Singh (Faridabad) 

Bhagora, Shri Mahavir (Salumber) 

Bhailal, Shri (Robertsganj) 

Bhakta, Shri Manoranjan (Andaman & Nicobar Islands) 

Bhargava, Shri Girdhari Lal (Jaipur) 

Bhuria, Shri Kanti Lal (Jhabua) 

Bishnoi, Shri Jaswant Singh (Jodhpur) 

Borkataky, Shri Narayan Chandra (Mangaldoi) 

Bose, Shri Subrata (Barasat) 

Botcha, Shrimati Jhansi Lakshmi (Bobbili) 

Budholia, Shri Rajnarayan (Hamirpur, UP.) 

Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar) 

Chakraborty, Dr. Sujan (Jadavpur) 

Chakraborty, Shri Ajoy (Basirhat) 

Chakraborty, Shri Swadesh (Howrah) 

Chaliha, Shri Kirip (Guwahati) 

Chander Kumar, Prof. (Kangra) 

Chandrappan, Shri C.K. (Trichur) 

Charenarnei, Shri Mani (Outer Manlpur) 

Chatterjee, Shri Santasri (Serampore) 
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Chatterjee, Shri Somnath (Bolpur) 

Chaudhary, Dr. Tushar A. (Mandvi) 

Chauhan, Shri Nand Kumar Singh (Khandwa) 

Chaure, Shri Bapu Hari (Dhule) 

Chavan, Shri Harishchandra (Malegaon) 

Chavda, Shri Harisinh (Banaskantha) 

Chidambaram, Shri P. (Sivaganga) 

Chinta Mohan, Dr. (lirupati) 

Chitthan, Shri N.S.V. (Dindigul) 

Choubey, Shri Lal Muni (Buxar) 

Choudhary, Shri Nikhil Kumar (Katihar) 

Choudhary, Shrimati Anuradha (Kairana) 

Choudhury, Shri Abu Hasem Khan (Maida) 

Choudhury, Shri Bansagopal (Asansol) 

Chowdhary, Shri Pankaj (Maharajganj, U.P.) 

Chowdhury, Shri Adhir (Berhampore, West Bengal) 

Chowdhury, Shrimati Renuka (Khammam) 

Dangawas, Shri Bhanwar Singh (Nagaur) 

Darbar, Shri Chhattar Singh (Dhar) 

Das, Shri Alakesh (Nabadwip) 

Das, Shri Khagen (Tripura-West) 

Dasgupta, Shri Gurudas (Panskura) 

Dasmunsi, Shri Priya Ranjan (Raiganj) 

Delkar, Shri Mohan S. (Dadra and Nagar Haveli) 

Deo, Shri V. Kishore Chandra S. (Parvatipuram) 

Deo, Shri Bikram Keshari (Kalahandi) 

Deora, Shri Milind (Mumbai-South) 

Deshmukh, Shri Subhash Sureshchandra (Sholapur) 

Dev, Shri Sontosh Mohan (Silchar) 

Devegowda, Shri H.D. (Hassan) 

Dhanaraju, Dr. K. (lindivanam) 

Dharmendra, Shri (Bikaner) 

Dhillon, Shri Sharanjit Singh (Ludhiana) 

Dhindsa, Shri Sukhdev Singh (Sangrur) 

Dhotre, Shri Sanjay (Akola) 

(v) 



Dikshit, Shri Sandeep (East Delhi) 

Dome, Dr. Ram Chandra (Birbhum) 

Dube; Shrl Ramesh (Mirzapur) 

Dubey, Shri Chandra Shekhar (Dhanbad) 

Dumpy, Shri Akbar Ahmad (Azamgarh) 

Dutt, Shrimali Priya (Mumbai North-West) 

Elangovan. Shri E.V.K.S. (Gobichettipalayam) 

Engti, Shri Biren Singh (Autonomous Distt. Assam) 

Fanthome, Shri Francis (Nominated) 

Fatmi, Shri M.A.A. (Darbhanga) 

Gadakh, Shri Tukaram Gangadhar (Ahmednagar) 

Gaddigoudar, Shri P.C. (Bagalkot) 

Gadhavi, Shri P.S. (Kutch) 

Gaikwad, Shri Eknath Mahadeo (Mumbai North Central) 

Gamang, Shri Giridhar (Koraput) 

Gandhi. Shri Rahul (Amethi) 

Gandhi, Shrlmati Maneka (Pillbhit) 

Gandhi, Shrimati Sonia (Raebareli) 

Ganesan, Shri L. (Tiruchirappalli) 

Gangwar, Shri Santosh (Bareilly) 

Gao, Shri Tapir (Arunachal East) 

Gavit, Shri Manikrao Hodlya (Nandurbar) 

Gawali, Shrimati Bhavana Pundalikrao (Washlm) 

Gaete, Shri Anant Gangaram (Ratnagiri) 

Gehlot, Shri Thawar Chand (Shajapur) 

George, Shri K. Francis (Idukki) 

Ghuran Ram, Shrl (Palamu) 

Gill, Shri Atma Singh (Sirsa) 

Gogoi, Shri Dip (Kaliabor) 

Gohain, Shri Rajen (Nagaon) 

Govinda, Shri (Mumbai-North) 

Gowda, Shri D.V. Sadanand (Mangalore) 

Gowda, Shrimati Tejasvinl (Kankapura) 
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Goyal, Shri Surendra Prakash (Hapur) 

Gudhe, Shri Anant (Amravati) 

Gulshan, Shrimati Paramjit Kaur (Bhatinda) 

Gupta, Shri Shyarna Charan (Banda) 

Hamza, Shri T.K. (Manjeri) 

Handique, Shri B.K. (Jorhat) 

Hanumanthappa, Shri N.Y. (Chitradurga) 

Harsha Kumar, Shrl G.V. (Amalapuram) 

Hegde, Shrl Anant Kumar (Canara) 

Hooda, Shrl Deepender Singh (Rohtak) 

Hossain, Shri Abdul Mannan (Murshidabad) 

. Hussain, Shri Anwar (Dhubri) 

Hussain, Shri Syed Shahnawaz (Bhagalpur) 

Jadhao, Shri Prakash B. (Ramtek) 

Jagadeesan, Shrimati Subbulakshmi (Tiruchengo) 

Jai Prakash, Shri (Hissar) 

Jain, Shri Pusp (Pali) 

Jaiswal, Shri Shriprakash (Kanpur) 

Jalappa, Shri R.L. (Chikballapur) 

Jatiya, Dr. Satyanarayan (Ullain) 

Jawale, Shri Haribhau (Jalgaon) 

Jayaprada, Shrimati (Rampur) 

Jena, Shri Mohan (Jajpur) 

Jha, Shri Raghunath (Bettiah) 

Jigajinagi, Shri Ramesh Chandappa (Chikkodi) 

. Jindal, Shri Naveen (Kurukshetra) 

Jogi, Shri Ajit (Mahasamund) 

Joshi, Shri Kailash (Bhopal) 

Joshi, Shri Pralhad (Dharwad North) 

Kader Mohideen, Prof. K. M. (Vellora) 

Kalmadi, Shri Suresh (Puna) 

Kamal Nath, Shri (Chhindwara) 

Kamat, Shri Gurudas (Mumbai North East) 
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Kanociia, Shri Mahesh (Patan) 

Karunakaran, Shri P. (Kasargod) 

Kashyap, Shri Baliram (Bastar) 

Kaswan, Shri Ram Singh (Churu) 

Kathiria, Dr. Vallabhbhai (Rajkot) 

Kaur, Shrimati Preneet (Patiala) 

Karkatta, Shrimati Sushila (Khunti) 

Khaira, Shri Chandrakant (Aurangabad. Maharashtra) 

Khan, Shri Sunil (Durgapur) 

Khandelwal. Shri Hemant (Betul) 

Khanna. Shri Avinash Rai (Hoshiarpur) 

Khanna. Shri V1noc1 (Gurdaspur) 

Kharvanthan. Shri S.K. (Palani) 

Koli. Shri Ramswaroop (Bayana) 

Konyak. Shri W. Wangyuh (Nagaland) 

Kori, Shri Radhey Shyam (Ghatampur) 

Koshal. Shri Raghuveer Singh (KOla) 

Kriplani. Shri Srichand (Chittorgarh) 

Krishna. Shri Vijoy (Barh) 

Krishnadas, Shri N.N. (Palghat) 

Krishnan. Dr. C. (Pollachi) 

Krishnaswamy. Shri A. (Sriperumbudur) 

Kulasta. Shri Faggan Singh (Mandla) 

Kumar. Shrimati Meira (Sasaram) 

Kumari Selja (Ambala) 

Kuppusami, Shri C. (Madras North) 

Kurup. Adv. Suresh (Kottayam) 

Kyndiah. Shri P.R. (Shillong) 

Lahiri. Shri Samik (Diamond Harbour) 

Lalu Prasad. Shri (Chhapra) 

Laxman. Shrimati Susheela Bangaru (Jalore) 

Libra. Sardar Sukhdev Singh (Ropar) 

Madam. Shri Vikrambhai ArjanDhai (Jamnagar) 

Mahablr Prasad. Shri (Bansgaon) 
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Mahajan, Shrimati Sumitra (Indore) 

Maharia, Shri Subhash (Sikar) 

Mahato, Shri Narhari (Purulia) 

Mahato, Shrimati Suman (Jamshedpur) 

Mahtab, Shri B. (Cuttack) 

Mahto, Shri Tek Lal (Giridih) 

Majhi, Shri Parsuram (Nowrangpur) 

Majhi, Shri ShankhlaJ (Akbarpur) 

Maken, Shri Ajay (New Delhi) 

Mallika~uniah, Shri S. (Tumkur) 

Mandai, Shri Sanat Kumar (Joynagar) 

Mandlik, Shri S.D. (Kolhapur) 

Mane, Shrimati Nivedita (Ichalkaranji) 

Manjhi, Shri Rajesh Kumar (Gaya) 

Mann, Shri Zora Singh (Ferozepur) 

Manoj, Dr. K.S. (Alleppey) 

Maran, Shri Dayanidhi (Madras Central) 

Marandi, Shri Babu Lal (Kodarma) 

Marndi, Shri Sudam (Mayurbhanj) 

Masood, Shri Rasheed (Saharanpur) 

Mcleod, Ms. Ingrid (Nominated) 

Mediyam, Dr. Babu Rao (Bhadrachalam) 

Meena, Shri Namo Narain (Sawai Madhopur) 

MeghwaJ, Shri KaiJash (Tonk) 

Mehta, Shri Alok Kumar (S.amastipur) 

Mehta, Shri Bhuvaneshwar Prasad (Hazaribagh) 

Meinya, Dr. Thokchom (Inner Manipur) 

Mishra, Dr. Rajesh (Varanasi) 

Mistry, Shri Madhusudan (Sabarkantha) 

Mohan, Shri P. (Madurai) 

Mohd. Tahir, Shri (Sultanpur) 

Mollah. Shri Hannan (Uluberia) 

MondaJ, Shri Abu Ayes (Kalwa) 

Moorthy, Shri A.K. (ChengaJpattu) 

More, Shri Vasantrao (Erandol) 

Mukeem, Mohd. (Dumariaganj) 

(ix) 



Mukherjee, Shri Pranab (Jangipur) 

Muniyappa, Shri K.H. (Kolar) 

Munshi Ram, Shri (Bijnor) 

Murmu, Shri Hemlal (Rajmahal) 

Murmu, Shri Rupchand (Jhargram) 

Muttemwar, Shri Vilas (Nagpur) 

Nagpal, Shri Harish (Amroha) 

Naik, Shri A. Venkatesh (Raichur) 

Naik, Shri Shripad Yesso (Panaji) 

Nambadan, Shri Lonappan (Mukundapuram) 

Nandy, Shri Amitava (Dumdum) 

Narbula, Shri D. (Darjeeling) 

Narendra, Shri A. (Uedak) 

Narhire, Shrimati Kalpna Ramesh (Osmanabad) 

Nayak, Shri Ananta (Keonjhar) 

Nayak, Shrimati Archana (Kendrapara) 

Nihal Chand, Shri (Sriganganagar) 

Nikhil Kumar, Shri (Aurangabad, Bihar) 

Nishad, Shri Mahendra Prasad (Fatehpur) 

Nizamuddin, Shri G. (Hindupur) 

Ola, Shri Sis Ram (Jhunjhunu) 

Oram, Shri Jual (Sundergam) 

Oraon, Dr. Rarneshwar (Lohardaga) 

Osmani, Shrl A.F G. (Barpeta) 

Owaisi, Shri Asaduddin (Hyderabad) 

Pal, Shri Rupchand (Hooghly) 

Palanimanickam, Shrl S.S. (Thanjawr) 

Pallani Sharny, Shri K.C. (Karur) 

Panabaka Lakshmi, Shrimati (Nellore) 

Panda, Shri Brahmananda (Jagatslnghpur) 

Panda, Shri Prabodh (Midnapore) 

Pandey, Dr. Laxminarayan (Mandaaur) 

Paranjpe, Shri Anand (Thane) 

(x) 



Parste, Shri Dalpat Singh (Shahdol) 

Paswan, Shri Ram Vilas (Hajipur) 

Paswan, Shri Ramchandra (Rosera) 

Paswan, Shri Sukdeo (Araria) 

Paswan, Shri Virchandra (Nawada) 

Patasani, Dr. Prasanna Kumar (Bhubaneswar) 

Patel, Shri Dahyabhai Vallabhbhai (Daman and Diu) 

Patel, Shri Dinsha (Kaira) 

Patel, Shri Harilal Madhavji Bhai (Porbandar) 

Patel, Shri Jivabhai A. (Mehsana) 

Patel, Shri Kishanbhai V. (Bulsar) 

Patel, Shri Somabhai G. (Surendranagar) 

Pathak, Shri Harin (Ahmedabad) 

Pati! (Yatnal), Shri Basangouda R. (Bijapur) 

Pati!, Shri Balasaheb Vikhe (Kopergaon) 

Pati!, Shri D.B. (Nanded) 

Plitil, Shri Danve Raosaheb (Jalna) 

Patil, Shri Jaysingrao Gaikwad (Beed) 

Pati!, Shri Laxmanrao (Satara) 

Patil, Shri Pratik P. (Sangli) 

Patil, Shri Shriniwas Dadasaheb (Karad) 

Pati!, Shrimati Rupatai D. (Latur) 

Pati!, Shrimati Suryakanta (Hingoli) 

Patle, Shri ShishupaJ N. (Bhandara) 

Paul, Dr. Sebastian (Emakulam) 

Pawar, Shri Sharad (Baramllti) 

Pilot, Shri Sachin (Dausa) 

Pingle, Shri Devidas (Nasik) 

Ponnuswamy, Shri E. (Chidambaram) 

Potai, Shri Sohan (Kanker) 

Prabhu, Shri R. (Nilgiris) 

Prabhu, Shri Suresh Prabhakar (Rajapur) 

Pradhan, Shri Ashok (Khurja) 

Pradhan, Shri Dharmendra (Deogam) 

Pradhan, Shri Prasanta (Contai) 

Prasad, Shri Harikewal (Salempur) 

(xi) 



Prasad, Shri lalmani (Basti) 

Prasada, Kunwar Jitin (Shahjahanpur) 

Purandeswari, Shrimati D. (BapatJa) 

Radhakrishnan, Shri Varkala (Chlrayinkil) 

. Rai, Shri Nakul Das (Sikkim) 

Raja, Shri A. (Perambalur) 

Rajagopal, Shri L (Vijayawada) 

Rajbhar, Shri Chandra Dev Prasad (Ghosi) 

Rajender Kumar, Shri (Haridwar) 

Rajendran, Shri P. (Quilon) 

Rajenthiran, Shrimati M.S.K. Bhavani (Ramanathapuram) 

Raju, Shri M.M. Pallam (Kakinada) 

Ramachandran, Shri Gingee N. (Vandavasi) 

Ramadass, Prof. M. (Pondicherry) 

Ramakrishna, Shri Badiga (Machilipatnam) 

Rana, Shri Gurjeel Singh (Jalandhar) 

Rana, Shri Kashiram (Sural) 

Rana, Shri Rabinder Kumar (Khagria) 

Rana, Shri Raju (Bhavnagar) 

Rani, Shrimati K. (Rasipuram) 

Ranjan, Shrimati Ranjeel (Saharsa) 

Rao, Shri D. Vittal (Mahabubnagar) 

Rao, Shri E. Dayakar (Warangal) 

Rao, Shri K. Chandra Shekhar (Karirnnagar) 

Rao, Shri K.S. (Eluru) 

Rao, Shri P. Chalapathi (Anakapalli) 

Rao, Shri Rayapati Sambasiva (Guntur) 

Rathwa, Shri Naranbhai (Chhota Udaipur) 

Ravindran, Shri Pannian (Thiruvananthapuram) 

Rawale, Shri Mohan (Mumbai South Central) 

Rawat, Prot. Rasa Singh (Ajmer) 

Rawat, Shri Ashok Kumar (Misrikh) 

Rawat, Shri Dhan Singh (Banswara) 

Rawat, Shri Kamla Prasad (Barabankl) 

Rawat, II Gen. (Reid.) Tej Pal Singh (Garhwal) 

(xii) 



Reddy. Shri A. Indra Karan (Adilabad) 

Reddy, Shri Anantha Venkatarami (Anantapur) 

Reddy. Shri K.J.S.P (Kumool) 

Reddy. Shri M. Raja Mohan (Narasaraopet) 

Reddy, Shri M. Sreenivasulu (Ongole) 

Reddy. Shri N. Janardhana (Visakhapatnam) 

Reddy. Shri S. Jaipal (Miryalguda) 

Reddy, Shri S.P.Y. (Nandyal) 

Reddy. Shri Suravaram Sudhakar (Nalgonda) 

Reddy. Shri Y.S. VlVekananda (Cuddapah) 

Regupathy, Shri S. (Pudukottai) 

Renge Pati!o Shri Tukaram Ganpat Rao (Parbhani) 

Rijiju. Shri Kiren (Arunachal West) 

Riyan. Shri BaJu Ban (Tripura East) 

Sahay, Shri Subodh Kant (Ranchi) 

Sahu. Shri Chandra Sekhar (Berhampur - Orissa) 

Sahu, Shri Tarachand (Durg) 

Sai Prathap, Shri A.(Rajampet) 

Sai, Shrt Nand Kumar (Sarguja) 

Sai, Shri Vishnu Deo (Raigarh) 

Sajjan Kumar. Shri (Outer Delhi) 

Salim, Md. (Calcutta - North East) 

Sangma. Kumari Agatha K. (Tura) 

Sangwan. Shri Kishan Singh (Sonepat) 

Sar. Shri Nikhifananda (Burdwan) 

Saradgi. Shri Iqbal Ahmed (Gulbarga) 

Sardinha. Shri Francisco Cosme (Mormugao) 

Sarma, Dr. Arun Kumar (Lakhirnpur) 

Saroj, Shri D. P. (Lalganj) 

Saroj. Shri Tufani (Saidpur) 

Satheedevi. Shrimati P. (Badagara) 

Satpathy. Shri Tathagata (Dhenkanal) 

Satyanarayana. Shri Sarvey (Siddipet) 

Sayeda. Shrimati Rubab (Bahraich) 

Scindia. Shri Jyotiraditya M. (Guna) 
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Scindia, Shrimati Yashodhara Raje (Gwalior) 

Seal, Shri Sudhangshu (Calcutta-North Wesl) 

Selvi, Shrimali V. Radhika (liruchendur) 

Sen, Shrimati Minati (Jalpaiguri) 

Senthil, Dr. R. (Dharmapuri) 

Seth, Shri Lakshman (Tamluk) 

Sethi, Shri Arjun (Bhadrak) 

Shahabuddin, Dr. Md. (Siwan) 

Shaheen, Shri Abdul Rashid (Baramulla) 

Shallendra Kumar, Shri (Chail) 

Shakya, Shri Raghuraj Singh (Etawah) 

Shandil, Dr. Col. (Reid.) Dhani Ram (Shimla) 

Shankar, Shri Bhishm alias Kushal Tewari (Khali/abad) 

Sharma, Dr. Arvind (Kamal) 

Sharma, Shri Madan Lal (Jammu) 

Shekhar, Shri Neeraj (Ballia) 

Shervani, Shri Saleem (Badaun) 

Shivajirao, Shri Adhalrao Palil (Khed) 

Shivanna, Shri M. (Chamrajanagar) 

Shiwankar. Prof. Mahadeorao (Chimur) 

Shukla, Shrimati Karuna (Janjgir) 

Sibal, Shri Kapil (Chandni Chowk) 

Siddeswara, Shri G.M. (Davangere) 

Sidhu. Shri Navjot Singh (Amrilsar) 

Sikdar, Shrimati Jyotirmoyee (Krishnagar) 

Singh Deo. Shrimati Sangeeta Kumar! (Bolangir) 

Singh, Chaudhary Bijendra (Aligarh) 

Singh. Chaudhary La! (Udhampur) 

Singh, Dr. Akhilesh Prasad (Motihari) 

Singh, Dr. Raghuvansh Prasad (Vaishall) 

Singh, Dr. Ram Lakhan (Bhind) 

Singh. Kunwar Manvendra (Mathura) 

Singh, Kunwar Sarv Raj (Aonla) 

Singh. Rao Inderjit (Mahendragarh) 

Singh. Shri Ajit (Baghpat) 

Singh. Shri Akshaya Pratap (Pratapgarh) 
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Singh, Shri Chandra Bhushan (Farrukhabad) 

Singh, Shri Devwrat (Rajnandgaon) 

Singh, Shri Dushyant (Jhalawar) 

Singh, Shri Ganesh (Satna) 

Singh, Shri Ganesh Prasad (Jahanabad) 

Singh, Shri Kalyan (Bulandshahar) 

Singh, Shri Kirti Vardhan (Gonda) 

Singh, Shri Lakshman (Rajgarh) 

Singh, Shri Manik (Sidhi) 

Singh, Shri Manvendra (Barrner) 

Singh, Shri Mohan (Deoria) 

Singh, Shri Rakesh (Jabalpur) 

Singh, Shri Rampal (Vidisha) 

Singh, Shri Rewati Raman (Allahabad) 

Singh, Shri Sita Ram (Sheohar) 

Singh, Shri Sugrib (Phulbani) 

Singh, Shri Suraj (Balia, Bihar) 

Singh, Shri Uday (Pumea) 

Singh, Shri Vijayendra Pal (Bhilwara) 

Singh, Shrimati Kanti (Arrah) 

Singh, Shrimati Pratibha (Mandi) 

Sippiparai, Shri Ravichandran (Sivakasi) 

Solanki, Shri Bharatsinh Madhavsinh (Anand) 
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LOK SABHA 

Thursday, February 12,2009/ Magha 23, 1930 (Saka) 

The Lok Sabha met at Fifty Minutes past 
Twelve of the Clock 

(MR. SPEAKER in the Chair) 

NATIONAL ANTHEM 

(National Anthem was played.) 

12.50 hrs. 

PRESIDENTS ADDRESS· 

[English} 

SECRETARY-GENERAL: I beg to lay on the Table a 
copy of the President's Address" to both the Houses of 
Parliament assembled together on the 12 February, 2009. 

Honourable Members, 

I convey my good wishes to you and to all our people. 
On behalf of all of us, let me greet Prime Minister Dr. 
Manmohan Singh. We are happy that he is recuperating 
fast. We wish him a speedy recovery for continuing with his 
onerous responsibilities. I also convey my special greetings 
to members of our security forces keeping vigil to protect us. 
We have been through an eventful year - a year that 
challenged our open society and our open economy. A year 
that tested by fire the principles that our country has always 
lived by- communal amity, tolerance, compassion, justice 
and peaceful coexistence. 

Looking back, we see hope. We have not only 
withstood the challenges but also emerged stronger. The 
spirit of ordinary people rising together as one overcame 
the challenge to our nation from terrorist violence. The 
calibrated and prudent economic reform pursued by our 
government is helping us to weather the extreme adversities 
of the global economic meltdown. 

In both these disruptive events, it was our abiding 
commitment to the principles of democracy that has been 

•• The President delivered her Address In the Central Hall in English. 
Hindi text 01 the Addr* was read by the Vice-President. 
• Laid on the Teble and also placed in Ihe Library See. No. L. T. 
t044412009 

our strength. Our economic reform was catalyzed through 
our deliberative democracy. Challenges to our nationhood 
were again thwarted by our functioning democracy. The 
record turnout of people in Jammu and Kashmir to cast their 
votes in the elections to the State Assembly in a peaceful 
atmosphere was a resounding affirmation of their faith in 
democracy and a rejection of terrorism and violence. The 
elections have brought new hope to the people of that state. 

Our functioning democracy has set for my government 
exacting standards to judge its performance. People 
measure government not on the basis of what it says but on 
the basis of what it does. In a democracy, government is 
measured on a simple maxim - aam admi ko kya mila? 
When democratic, secular, progressive forces came together 
in this government it sought to make itself accountable 
to the people through a National Common Minimum 
Programme. Today, after close to five years in office, my 
government believes that it has acted on nearly all the 
commitments made to the people through the National 
Common Minimum Programme. 

The commitment to inclusive development articulated 
in the NCMP has been translated into laws, policies and 
programmes by my government. A right to work for people in 
our rural areas was guaranteed through the National Rural 
Employment Guarantee Act. The Unorganised Workers' 
Social Security Act, 2008, will facilitate provision of social 
security to 43 crore unorganized workers. Through the Act 
on Right to Information, government has been held 
accountable to citizens for governance. Through the 
Scheduled Tribes and Traditional Forest Dwellers (Recogni-
tion of Forest Rights) Act, historical injustice to tribes and 
traditional forest dwellers was corrected to confer land rights. 
A Central Educational Institutions (Reservation in Admission) 
Act ensured reservation to students of Other Backward 
Classes in educational institutions. A Bill on Right to 
Education, a Bill for amending the Land Acquisition Act along 
with a new Bill for Rehabilitation and Resettlement and a 
Constitution Amendment Bill providing for Reservation for 
Women in Lok Sabha and State Legislatures stand 
introduced in Parliament. 

The National Rural Employment Guarantee Act, which 
now covers the whole country, is the first such intervention 
anywhere in the world where a country has guaranteed 
employment for a specified number of days to any category 
of citizens. In 2007-08, nearly 3.4 crore rural househOlds 
were provided employment under this programme. Out of 
those provided work, 55% belonged to Scheduled Tribes 
and Scheduled Castes and 49% was women. Over 46 lakh 
works have been taken up under the programme so far of 
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which 19 lakh have been completed. Water conservation, 
irrigation and land development account for 83% of the work 
in 2008-09 contributing to agricultural productivity. It has 
consolidated grassroots democracy working through 
panchayats. Payments under the programme are being 
effected through post offices and bank accounts which now 
hold nearly 6 crore account holders making it a remarkable 
case of financial inclusion. This programme is keenly 
watched all over the world as an Indian innovation in 
combining the twin objectives of providing for consumption 
expenditure of the poor as well as improving rural productivity 
and income. Results of the programme in the last three years 
show increased agricultural productivity, reduced migration 
and increase in wage rates for agricultural employment 
across the country. As India is entering the sixtieth year of 
the republic. the National Rural Employment Guarantee Act 
is moving India towards a Republic of Work. 

Along with the National Rural Employment Guarantee 
Act. the social security framework has been further 
strengthened through introduction of the Aam Admi Bima 
Yojana. the Rashtriya Swasthya 8ima Yojana and the 
revamped Indira Gandhi National Old Age Pension Scheme 
now extended to all old persons below the poverty line. 

My government promised a new deal to rural India 
through the revival of agriculture on which nearly 60 percent 
of our population is dependent. Through carefully crafted 
policies in the agricultural sector we have been able to revive 
our agricultural economy from the trap of low investment, 
low productivity and rural indebtedness. My government 
increased by three-fold the credit to agriculture from 
Rs.87,ooo crore in 2003-2004 to Rs.243,OOO crore in 2007-
2008. Short-term agricultural credit was made affordable at 
7% through an interest subvention. My government waived 
around Rs.65,OOO crore of outstanding credit owed by 3.7 
crore farmers who had fallen on bad times to revive their 
credit cycle. Remunerative prices were given to farmers 
through unprecedented enhancements in the Minimum 
Support Price which was raised from Rs.630 in 2004 to 
Rs.1080 per quintal in 2009 for wheat and from Rs.550 per 
quintal in 2004 to Rs.900 including bonus in 2008 for paddy. 
The efforts to create a unified national market through 
changes in the Agricultural Produce Marketing Committee 
Acts bore fruit. Investment in agriculture has increased from 
10.2% to 12.5% of the GOP. 

Agricultural diversification was promoted through the 
National Horticulture Mission and a National Rainfed Area 
Authority was set up to provide technical assistance to 
increase production from drylands. A Rashtriya Krishi Vikas 
Yo;ana with an allocation of Rs.25,OOO crore and a National 
Food Security Mission with an outlay of Rs.4,822 crore have 

been put in place to increase production and crop 
productivity. Special attention was given to distress-affected 
districts through a special package. A special package was 
also extended to farmers growing plantation crops. My 
government ensured that the interests of our farmers were 
fully protected in the protracted negotiations in the Wortd 
Trade Organisation. 

Fertilizer is a very crucial input for our farmers. Owing 
to the unprecedented increase in prices of crude .oil and 
chemicals in the international market, the prices of fertilizers 
had increased manifold. My Government however did not 
increase the prices of fertilizers even once in the last fIVe 
years. At the same time steps are being taken to secure 
supply of fertilizers from abroad at reasonable prices through 
investment by Indian companies in fertilizer units abroad. A --
special purpose vehicle called Urvarak Videsh Ltd. has been 
incorporated for this purpose. 

As a result of concerted efforts, this year the agriculture 
sector has grown by 4.5%. Production has increased in 
almost all crops between 2004 and 2008. In the case of 
wheat it has gone up from 68 million tonnes in 2004 to 78 
million tonnes in 2008, in the case of paddy from 83 million 
tonnes in 2004 to 96 million tonnes in 2008, in the case of 
cotton from 164 lakh bales in 2004 to 258 lakh bales in 
2008 and in the case of soyabean from 68 lakh tonnes in 
2004 to 99 lakh tonnes in 2008. Through the farmer-first 
policy, the country has been able to achieve record 
production of food grains of 230.67 million tonnes in 2007-
08 and ensure food security. 

The gaps in rural infrastructure that denied 
opportunities for farm and rural non- farm employment have 
been systematically addressed through 8harat Nirrnan, our 
time-bound plan for rural infrastructure. Under Bharat 
Nirman, 5.6 million hectares have been brought under 
irrigation. The Accelerated Irrigation Benefit Programme has 
been assisting states to complete ongoing irrigation projects. 
My government initiated a major programme for Repair, 
Renovation and Restoration of water bodies to augment 
community level water security. At the same time 14 major 
irrigation projects have been taken up as National Projects 
and are being assisted with 90% grant from Government of 
India. Through consensus created with states, the river 
interlinking projects like Ken-Betwa. Par-Tapi- Narmada and 
Daman Ganga-Pinjal have moved ahead. 

Under the Rural Roads programme, work on 25,000 
villages has been completed to provide market connectivity 
to farmers. Over 50,000 villages have been provided 
electricity under the Rajiv Gandhi Gramln Vidyutikaran 
Yolana. Today 98% of our villages have telephone 
connectivity and mobile telephony is spreading fast in rural 
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India. Under the Indira Awas Yojana component of Sharat 
Nirman 60 lakh houses were to be built and this target has 
already been achieved with another 16 lakh under 
construction. Rural water supply coverage and funding 
under the programme have considerably increased. Bharat 
Nirman has served to integrate rural India more centrally 
into the growth process and unlock its potential. 

. Lack of adequate health care has been a major cause 
for rural poverty. My government initiated a National Rural 
Health Mission. which is now radically transforming health 
care provisioning in our villages. A major network of over 6 
lakh Accredited Social Health Activists or I'SHAs has been 
created to attend to basic health needs of rural households. 
Rural public health infrastructure of Sub Health Centres, 
Primary Health Centres and Community Health Centres has 
also been considerably strengthened. The success of these 
efforts is evident from the fact that institutional delivery has 
gone up seven-fold since the mission commenced thereby 
reducing maternal and infant mortality. There is a still a long 
way to go. The campaign for total sanitation in rural areas, 
vitally important for health has seen unprecedented success 
increasing coverage from 27% in 2004 to 60% by January 
this year. The sanitation campaign received a boost through 
the Nirmal Gram Puraskar which has been awarded to 17,969 
panchayats and Sikkim has become the first Nirmal State in 
the country. Separate Departments have been set up for 
Medical Research and Aids Control and a Food Safety and 
Standards Authority has become functional to ensure 
consumer protection. Government is considering setting up 
a National Urban Health Mission to focus on the health 
needs of the urban poor commencing with selected major 
cities. 

Drugs and Pharmaceuticals play an important role in 
healthcare. My Government has set up an independent 
Department of Pharmaceuticals, and has taken effective 
steps to keep the prices of essential a'Od life saving drugs in 
check. Public Sector Undertakings which had been set up 
to manufacture critical bulk drug formulations and antibiotics 
have been revived. In order to promote education and 
research in Pharmaceuticals. the Government has set up 
National Institutes of Pharmaceutical Education and 
Research at six places. 

The gaps in educational facilities in elementary 
education stand substantially met through the Sarva Shiksha 
Abhiyan. There is near universal coverage of primary 
education. The focus is now on enhancing quality. Enrolment 
has increased from 15.6 crore children in 2004 to 18.5 crore 
In 2008. The number of children out of school has come 
down from 320 lakh in 2004 to 761akh in 2008. The Mid-Day 
Meal programme implemented by my government as an 

incentive for retention of children in schools covered 15 
crore children last year. Over 8 lakh teachers have been 
recruited with the support provided to states through the 
Sarva Shiksha Abhiyan. To meet the demand generated 
through near universalization of elementary education, 
my Government has announced an equally ambitious 
programme for secondary education through the Rashtriya 
Madhyamik Shiksha Abhiyan and 6000 model schools as 
exemplars of Quality are also being set up throughout the 
country. 

Government has been focusing on empowering 
women through micro finance. Under the Swarnajayanti 
Gram Swarojgar YOjana, self-employment of women is 
promoted. Abo!!t 31 lakh self help groups have been set 
up of whose membership, two-thirds are women. My 
government is conSidering the recommendations of the 
Committee of Governors for speedy socio-economic 
development and empowerment of women. 

Infants and children below six need special attention. 
Universalisation of Integrated Child Development Services 
programme has been given a very high priority and nearly 
eleven lakh habitations have now been covered. The 
coverage of children has doubled over the last four years 
and nearly 8 crore children and mothers are now receiving 
supplementary nutrition. While steps are being taken to 
further expand and strengthen this important programme, 
my government has also established a National Commission 
for the Protection of Children'S Rights. 

Social inclusion has been strengthened by my 
government through programmes targeted at specific 
categories like scheduled castes, scheduled tribes, other 
backward classes and minorities. Education is the key to 
empowerment of these sections. Ongoing scholarship 
programmes have been significantly expanded with revision 
of norms. Each year about 6.5 lakh students, mainly from 
families of Safai Karmacharis will be given pre-matric 
scholarships. Nearly 10.50 lakh students belonging 10 
Scheduled Tribes and 35 lakh sludents belonging 10 
Scheduled Castes will be given post-malric scholarships. 
Pre and post-malric scholarships will be given to 25 lakh 
students from Other Backward Classes. Several new 
scholarship schemes have also been instituted for these 
categories. The Rajiv Gandhi Fellowship programme assists 
sludents belonging to Scheduled Casles and Scheduled 
Tribes for pursuing research studies al M.Phil and doctoral 
levels. On an average 8 lakh students from minority 
communities will be covered each year under three new 
scholarship schemes. To promote girls' education around 
11 lakh scholarships would be given each year. Under the 
Scheme for Early Attraction of Talents for Science, each year 
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2 lakh scholarships will be given. Another scholarship 
scheme for College and University students will benefit 
82,000 students every year. Over a crore of students will 
now begin to get scholarships each year through all these 
schemes. For the first time, reservation in educational 
institutions was extended to Other Backward Classes by my 
government. 

To further strengthen social and economic inclusion of 
minority communities, my govemment set up the new Ministry 
of Minority Affairs and announced the Prime Minister's new 
15-point programme for the WeHare of Minorities. The Sachar 
Committee set up by government examined the status of 
Muslims in a comprehensive manner to enable the 
government to respond to relative gaps in development 
attainments. 

Through the initiatives of government, close to 8 lakh 
students belonging to minority communities would be 
provided scholarships this year itself. The coverage will go 
up to nearly 40 lakh students over the next four years. More 
than 10000 new Primary Schools and Upper Primary schools 
have been constructed in areas that have substantial minority 
concentration. Entrepreneurs from minority communities 
have been provided assistance under the Swarna Jayanti 
Grameen Swarozgar Yojana. Under Indira Awas Yojana, 
2.39 lakh houses have been allotted to minorities during 
2008-09. The flow of credit to minorities has increased 
sharply and is expected to go up to 15%. Public Sector Banks 
have opened more than SOO bank branches in minority 
concentration districts. With a view to bridging the 
development gaps in socio-economically backwards districts 
with minority concentration a Multi-Sectoral Development 
Programme has been launched to cover 90 minority 
concentration districts of the country. The representation of 
minorities in public services, para-military forces, Railways, 
Banks and financial institutions has considerably improved 
in the last two years. 

Needs of the disabled in SOCiety should become a 
central concern for any caring government. Mindful of the 
challenges faced by this category of people, my government 
has frarned a national policy for persons with disabilities 
which is now being implemented. In addition to special 
schools for the disabled, schools under the Sarva Shiksha 
Abhiyan will provide for addressing the special needs of 
disabled children. Employment provision in public services 
to the disabled was made applicable to All India Services. 

When my government came into office the plight of 
weavers was alarming in many parts of the country. A 
comprehensive package consisting of provision of 
technology, credit and marketing support together with 
health insurance. was extended to weavers. Cluster-based 

development plans are in operation. Under the Textile 
Upgradation Fund Scheme textile Industry has been 
modernized to benefit from the post-quota regime. 

Rapid growth in industry, and services, is essential to 
provide the avenues for employment required by our youth. 
My government has put in place appropriate pOlicies which 
have promoted growth and employment opportunities. In 
particular, my government enacted the SpeCial Economic 
Zones Act, which has already facilitated incremental 
investment of Rs.90,OOO crore, and generated direct and 
indirect employment for over 71akh persons. My Govemment 
has constituted the Delhi-Mumbal Industrial Corridor 
Development Corporation (DMICDC) for developing an 
industrial corridor along the Dedicated Railway Freight 
Corridor between Delhi and Mumbai. The proposed 
industrial corridor will pass through six States of the country 
and infrastructure facilities will be developed at identified 
locations in consultation with the States concerned. My 
Government has come out with a new policy for promoting 
investment in Petroleum, Chemicals and Petrochemicals 
sector through development of Investment Regions. 
Significant progress has been made towards setting up 
Petroleum, Chemicals and Petrochemical Investment 
Regions in Andhra Pradesh, Gujarat and West Bengal. 

India is a nation of young people. India's demographic 
dividends can be realized only if the country invests in 
developing skills to make our youth employable. Through a 
planned investment in skill development the country holds 
the potential to account for a fourth of the global work force 
by 2022 when India will mark 75 years of its independence. 
My government has made skill development a major national 
priority and has put in place coordinated action for skill 
development through a National Council for Skill Develop-
ment chaired by the Prime Minister. A National Skill 
Development Coordination Board to synergize public and 
private streams for skill development and a National Skill 
Development Corporation to promote private sector led 
action have also been set up. 

India realizing its potential in the new knowledge 
economy is critically dependent on building institutions that 
nurture creativity and innovation. It is a tribute to the 
Nehruvian vision that the Indian Institutes of Technology set 
up in the early decades of our independence led to India's 
emergence as global power in software development by 
the end 01 the century. My government has undertaken a 
second wave of investment in higher education through the 
creation of 8 new Indian Institutes of Technology, 7 Indian 
Institutes 01 Management, 5 Indian Institutes of Science 
Education and Research, and 15 new Central Universities. 
The core of the Eleventh Plan is knowledge-investment with 
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allocations growing four-fold. India sees knowledge as the 
strategic resource that. will give it leadership and this 
investment will serve that purpose. To attract and retain talent 
in institutions of higher learning, my government has 
radically restructured the pay scales of teachers in 
universities. 

The National Knowledge Commission set up by my 
government has been giving useful inputs for developing 
anu sharing knowledge resources. Acting on itsrecommen-
dations a National Knowledge Network connecting major 
national knowledge institutions is being set up and its first 
phase will become operational shortly. 

My government has taken several steps to promote 
science and technology. Creation of a new Ministry of Earth 
Sciences, promulgation of a new map policy, establishment 
of a National Spatial Data Infrastructure and introduction of 
the INSPIRE programme to promote science education have 
been some of the highlights. Biotechnology, a sunrise sector 
has seen an unprecedented growth of over 35% and 
research has supported development of vaccines for health 
and new seeds for agriculture vitally important to the common 
man. While pursuing frontier areas of science and technology 
like nanotechnology, robotics or genomics, the govemment 
has also launched special efforts targeted for the 
disadvantaged through initiatives like the Open Source Drug 
Discovery programme and CSIR project 800. 

Our scientists have demonstrated time and again that 
they have the capacity to be the best in the world. The 
successful placing into the lunar orbit of the Chandrayan-1 
spacecraft in November 2008 is a tribute to our talent pool 
in science and technology and heralded India's entry into a 
select group of countries that have successfully undertaken 
lunar missions. India has also successfully accomplished 
eighteen missions which included eight launch vehicle 
missions and eight satellites launched by the PSLV and 
GSLV. Data from our satellites is being extensively used for 
land and water resource management, monitoring of the 
environment and the management of natural disasters. 
India's space technology has earned international acclaim 
and is being successfully marketed abroad on a commercial 
basis. 

The Right to Information Act has had a positive impact 
in making g.overnment more accountable and has been 
widely welcomed by the people. Information technology 
offers opportunities to transform Qur democracy through 
electronic governance. My government has taken up a 
programme for setting up one lakh Common Service Centres 
providing services ift the villages and 25,000 of these have 
become functional. The Unique identification Authority of 
India has been set up in order to generate and assign unique 

identification numbers for residents. This is important from 
the security perspective, as also to improve the delivery of 
development and welfare schemes. 

My government believes that decentralized govern-
ance through Panchayati Raj and Urban Local Bodies is 
the surest way to improving delivery of services and fostering 
inclusive development. The Ministry of Panchayati Raj set 
up for the first time at the Central level accelerated the 
process of devolution of funds, functions and functionaries 
to panchayat institutions. Through constant engagement 
with states and central Ministries, the architecture of 
decentralized governance has been strengthened. The 
Backward Regions Grant Fund has been used to institutiona-
lise district planning. Panchayat representatives are leading 
development activities at the local level. The second 
Administrative Reforms Commission set up by my govern-
ment has given elaborate recommendations for governance 
reform, many of which have a bearing on decentralisation. 

Streamlining the functioning of judiciary is essential 
for ensuring our people quick and affordable justice. My 
Government has introduced a Bill to establish a National 
Judicial Council to ensure accountability and transparency 
in the judicial system. It has already approved the proposal 
to increase the strength of High Court Judges by 20 per 
cent. The maximum number of judges in the Supreme Court, 
excluding the Chief Justice, has been increased from 25 to 
30. District and Subordinate Courts are being computerized 
to improve their functioning. My govel'l'lment enacted the 
Gram Nyayalayas Act to take justice closer to people. 

Recognizing that India's cities and small towns while 
being engines of economic growth were seriously deficient 
in civic infrastructure and services, my government launched 
the Jawaharlal Nehru National Urban Renewal Mission. 
This Mission is the first major effort for a renewal of our 
urban areas. In 61 out of the 63 cities covered under the 
Mission, projects costing over Rs.40,000 crore are under 
implementation based on City Development Plans. Under 
its basic services programme, 11.7 lakh houses are being 
constructed to make housing affordable to the poor. Interest 
subsidy of 5% is also extended on home loans for promotion 
of housing for low income groups in urban areas. My 
government initiated an Urban Transport policy under which 
public transport is being promoted. The Metro In Delhi is 
being expanded to Gurgaon and Noida and urban rail 
systems have been promoted in major cities like Kolkata, 
Mumbai, Bengaluru, Chennai and Hyderabad. States have 
also been provided with funds to purchase buses for their 
urban transport systems. 

My Government has, for the first time, announced an 
Integrated Energy Policy which lays down a roadmap to 
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meet the demand for energy in all sectors of the economy in 
an efficient. economically viable and environmentally 
sustainable manner using different fuels and forms of energy. 
The policy not only meets the requirement of energy security 
but also provides an overall framework which is consistent 
with achieving the objective of inclusive growth. 

Coal is the main source of energy in the country. 
Besides expanding production in the public sector, my 
govemment has allocated 158 coal blocks with reserves of 
almost 40 billion tonnes to various govemment and private 
power, cement and sponge iron companies for captive use. 
A new Coal Distribution Policy has been put in place and e-
auction introduced to make coal accessible to all. Coal India 
Limited has been conferred Navratna status for speedy 
project implementation. A bill has been introduced in the 
Parliament to amend the Mines and Minerals (Regulation 
and Development) Act to enable transparent allocation of 
coal blocks through competitive bidding. Coal to Liquid 
project is being initiated to meet the rapidly growing need of 
liquid fuel in the country. Rates of royalty for coal and lignite 
have been significantly enhanced to ensure better revenue 
to resource-bearing states. 

My Govemment has formulated a new National Mineral 
Policy in order to attract large investments and the latest 
technologies for prospecting and mining, with due regard to 
the needs and sensitivities of the mineral bearing states. 

During the last four years, 112 oil and gas discoveries 
have been made, significant amongst them being the 
discovery of gas for the first time in the ultra deepwater areas. 
The refining capacity has significantly increased and our 
exports of petroleum products have quadrupled from US $ 
6.6 billion in 2004-05 to US $ 26.8 billion in 2007-08. Over 
300 lakh new customers have been provided with LPG 
connections, thus covering about 52% of the population and 
5 kg cylinders have been introduced for low-income 
customers. Govemment has constituted the Petroleum and 
Natural Gas Regulatory Board to protect the interests of 
customers and petroleum entities. Rajiv Gandhi Institute of 
Petroleum Technology has been established for studies and 
research in petroleum and energy sectors. 

A major initiative has been taken for the development 
of coal-based Ultra Mega Power Projects (UMPPs) each 
with a capacity of 4,000 MW with environment-friendly super 
critical technology. Three projects, i.e. Sasan in Madhya 
Pradesh in 2007, Mundra in Gujarat in 2007 and Krishnapat-
nam in Andhra Pradesh in 2008 have already been handed 
over to the successful bidders and are at the implementation 
stage. 

The New Hydro Power Policy 2008 which has been 
put in place aims at providing a level playing field to private 
developers. The scheme envisages, in addition to the 
existing 12% free power for the host state, 1% free power for 
local area development in the project area. For a period of 
1 0 years from the date of commissioning of the project, 100 
units of electricity per month would be provided by the project 
developer to each Project Affected Family through the 
relevant distribution company. 

The Accelerated Power Development and Reforms 
Programme (APDRP) has been restructured for implemen-
tation during the 11 th Five Year Plan with revised terms and 
conditions and a total outlay of RS.51,S77 crore. The focus 
of the programme is on actual, demonstrable performance 
in terms of loss reduction in selected urban areas. 

My Govemment has accorded importance to increasing 
the share of nuclear energy in our overall energy mix. Three 
nuclear power units with a total capacity of 1300 MWe have 
been brought online. Six more nuclear power units with a 
total capacity of 3160 MWe are in advanced stages of 
construction. We are committed to the three-stage nuclear 
development programme ultimately leading to large-scale 
utilization of thorium for energy production. A number of new 
technologies involving Advanced Heavy Water Reactors, 
High Temperature Reactors and Accelerator Driven Systems 
are under development as a part of our long-term programme 
for development of nuclear energy. 

The 111h Five Year Plan aims at raising the total annual 
investment in infrastructure from 5% of GOP to 9%. This will 
greatly enhance infrastructure development in our country. 
A country's industrial progress greatly depends on the 
volume of steel it produces. India is now the fifth largest 
producer of crude steel in the world and hopes to be the 
second largest steel producing nation by 2015. The States 
of Orissa, Jharkhand, Kamataka, Chhattisgarh and West 
Bengal are getting major investments to develop their steel 
industry. 

My Govemment has expanded the network of roads in 
our country and improved the national highways. It has drawn 
up an ambitious plan for investing Rs.2,36;OOO crore for 
upgradation of National Highways involving a total length 
of about 34,000 kms. The Golden Quadrilateral connecting 
the four metropolitan cities is near completion. The north-
south and east-west corridors are expected to be completed 
during the next year. 

The Indian Railways has achieved record profits 
continuously over the last four years while maintaining 
efficiency and service standards. The new technologies 
adopted by the Railways have increased safety and security 
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of passengers. The Railway Protection Force has been 
constituted as an Armed Force of the Union to augment the 
efforts of the States to protect and secure railway property 
and passengers. Construction of a Dedicated Freight 
Corridor between Kolkata and Ludhiana on the eastern route, 
and Mumbai and Dadri on the western route, to augment 
the capacity of carrying freight traffic has been taken up. A 
Special Purpose Vehicle namely the Dedicated Freight 
Corridor Corporation of India Limited has already initiated 
preparatory work on this project. This project will use state-
of-the-art technology and cover 2700 kilometres at an 
estimated cost of Rs.28,OOO crore. 

The expansion of the Civil Aviation Sector and the 
growing air traffic is indicative of the modernization of India's 
economy. The number of people who travelled by air nearly 
doubled, from around 5.7 crore in 2004 to around 11 crore 
in 2008. Airport infrastructure is being modernized and world 
class airports have come up In Hyderabad and Bengaluru 
while work is in progre"ss in Delhi, Mumbai, Kolkata and 
Chennai. At the same time 35 non-metro airports are being 
upgraded through the Airports Authority of India. The Airport 
Economic Regulatory Authority Act has been passed by 
Parliament. 

My Government has taken a number of steps to ensure 
that the reach of affordable telecom services is greatly 
enhanced. Through amendments to the law initiated by my 
Government faster expansion of mobile services in rural 
areas has been rnade possible through use of Universal 
Service Obligation Fund for such services. Today, there is a 
phone connection for every three persons and the target is 
to provide 50 crore connections by 2010. The Broadband 
Policy launched by my Government in 2004 has seen the 
number of broadband connections grow from a very low 
level to over 53 lakh. 

While pursuing policies of economic development, my 
government has sought to ensure that there is no adverse 
impact on the environment. A new environment policy and a 
biodiversity action plan have been put in place to judiciously 
balance concerns of environment and development. Our 
flora and fauna need protection and my government has 
taken several steps to protect the Indian Tiger as well as all 
other species of wild life. Our great" rivers are also our national 
assets. My government has formulated a Green India mission 
to reforest 6 million hectares of degraded forests making it 
one of the world's largest afforestation efforts. A Compen-
satory Afforestation Fund Bill locating resources for the 
programme is under consideration of Parliament. River 
Ganga has a special place in the hearts of all Indians. Over 
the years It hall been felt necessary to look at the river as a 
totality and move from city-specific pollution abatement 

activities to a comprehensive development plan for the basin. 
My government has initiated steps to set up a Ganga River 
Basin AuthOrity chaired by the Prime Minister with Chief 
Ministers of Ganga basin states to comprehensively plan 
for reviving the Ganga and its bounty. 

My Government has taken measures to face the 
challenges posed by climate change. India firmly believes 
in upholding the position articulated in the United Nations 
Framework Convention on Climate Change that the 
principle of common but differentiated responsibilities must 
determine responses of individual countries. India has 
already voluntarily expressed a commitment that its per 
capita emissions will never exceed the average of 
developed countries. A National Action Plan for Climate 
Change has been developed by my government under which 
action will be taken forward through eight National Missions. 
These Missions will collectively move the country on a path 
of sustainable development. The National Solar Mission to 
harness solar energy is one of these eight Missions. A 
Mission on Sustainable Habitat will set green standards to 
guide future construction. These important Missions are 
under finalization now. A National Institute on Abiotic Stress 
Management is being set up in Baramati in Maharashtra to 
address impact of climate change on agriculture. 

My government is committed to promote renewable 
energy technologies and increase its share in the energy 
mix. India has achieved grid-connected renewable power 
capacity of 13,740 megawatts and a capacity addition of 
14,000 megawatts has been targeted for the 11 th Plan. 

The world looks up to India for its cultural resources. 
The large number of cultural institutions in the country 
requires financial support as well as professional leadership. 
My government has decided to aiter the procedure of 
recruitment to ensure that professionals from the fields of art 
and culture get chosen to head the cultural institutions. 
Government has declared Kannada and Telugu as Classical 
languages along with Tamil and Sanskrit declared earlier 
and will extend support for activities related to their 
development. India successfully moved a Resolution, which 
was unanimously adopted by the United Nations General 
Assembly, to observe 2nd October as the "International Day 
of Non-violence". During the last four years the country 
commemorated the 300th anniversary of the consecration 
of Shri Guru Granth Sahib, the 75th anniversary of Dandi 
March led by Mahatma Gandhi, Centenary of the Satya-
graha, the hundred and fiftieth anniversary celebrations of 
the First War of Independence and the 2550th birth 
anniversary of Lord Buddha. These have been events 
recalling the wellsprings of our composite culture that 
upholds plurality of thought, tolerance, compassion and 
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quest for truth and freedom. The bedrock of our culture is a 
celebration of freedom of thought and expression and any 
attempt to torce a closing of the Indian mind goes against 
the very ethos of being Indian. Such elements need to be 
fought and defeated. 

Economic resurgence has resulted in increased 
tourism opportunities for India. The Incredible India and the 
Athithi Devo Bhava campaigns along with concerted efforts 
at improving accommodation, air travel and travel facilitation 
have been successful in attracting more tourists. Foreign 
tourist arrivals rose from 3.46 million in 2004 to 5.37 million 
in 2008 whiie foreign exchange ean;'ings in the same period 
went up from US $ 6.17 billion to US $ 11.75 billion. 

India will host the Commonwealth Games in 2010. My 
government would spare no efforts to ensure its success. 
Under a Rs.678 crore scheme, comprehensive and intensive 
sports training and exposure will be provided at national 
and international levels to Indian sportspersons. A National 
Programme called Panchayat Yuvak Krida and Khel Abhiyan 
has also been launched to create basic sports infrastructure 
in village and block Panchayats in a phased manner. 

My Government has taken a number of steps for 
devolution of managerial and financial autonomy to the profit 
making Central Public Sector Enterprises (CPSEs). As a 
result, the turnover and profits of the CPSEs have increased 
by about 45% and 22%, respectively in the last three years. 
A Board for Reconstruction of Public Sector Enterprises was 
established to advise on the revival and restructuring of sick 
and loss making CPSEs. Government has approved the 
revival package for 34 sick and loss making CPSEs 
involving an amount of more than Rs. 14000 crore based on 
the recommendations of the Board. My Government has 
also issued guidelines for the revision of pay scales of 
executives of CPSEs after considering the recommendations 
of the Second Pay Revision Committee. 

The economic policies of my Government have 
resulted in an unprecedented growth rate of oyer 8.9% in 
the last four years, with the growth rate in the last 3 years 
exceeding 9%. Such growth has never been achieved 
before. This enabled my government to locate adequate 
resources to undertake development investment of an 
unprecedented scale, not only at the central government 
level, but also through increased assistance to state 
governments, which increased from As. 186 thousand crore 
in 2003-04 to As.240 thousand crore in 2007-08. It also 
helped to implement the much-awaited Sixth Pay Commi-
ssion recommendations for government employees, 
including Defence personnel. 

My government's policies have ensured that even as 
India faces an economic slowdown along with the rest of 

the world, our fundamentals are much better. India'sdomestic 
demand can inject fresh momentum to our economy. India's 
banks are well capitalized and face no threat that many 
banks face in other parts of the world. My government has 
taken a series of measures to stimulate our economy at this 
juncture. These have been expeditiously announced after 
discussion with stakeholders to address the problem of slow 
down in industrial growth, exports and the services sector. 
These measures include increasing availability of liquidity 
and credit, reduction in taxes and duties, boost to 
infrastructure, and special support to the worst affected 
sectors such as exports, micro, medium and small industries, 
housing and automobiles. My government has relaxed the 
constraints imposed by the Fiscal Responsibility and Budget 
Management Act to increase capital expenditure by the state 
governments. These measures will drive the demand for 
goods and services reviving production activities in the 
manufacturing as well as services sectors. Even in the 
prevailing adverse global economic environment, our 
economy, it is hoped, would still register a relatively high 
growth rate. 

Honble members are aware that the sharp increase 
in global commodity prices, especially those of petroleum 
and food, had an adverse impact on our economy. This shock 
was in large measure absorbed by the government and the 
citizen insulated. This also required that government put in 
place several fiscal and monetary measures to contain 
inflation. As a result of these actions, my government has 
been able to bring down the rate of inflation from 12% in 
September 2008 to around 5-6% in January, 2009 .. The 
prices of petrol, and diesel and LPG have also been reduced 
to provide relief to the common man. 

The nation faced multiple internal security challenges. 
The country witnessed terrorist attacks in several cities with 
grOwing levels of sophistication and assistance from outside 
the country. Several innocent lives have been lost. The 
terrorist attack in Mumbai as well as the terrorist Incidents in 
Delhi, Ahmedabad, Hyderabad, Jaipur, Bengaluru and 
Assam and before that on our Embassy in Kabul, were an 
assault on all the values that our country stands for. The 
attack in Mumbai was deliberately planned to retard our 
economic progress. My government is heartened by the 
International support it has received after these attacks. 
There is greater appreciation in the international community 
of the threat that exists to the region and the world from the 
terrorism emanating from Pakistan. 

I salute the members of our security forces, including 
members of State poUce forces, who face grave challenges 
from terrorists, left wing extremist and Insurgent groups and 
resolutely defend the integrity and sovereignty of our country. 
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Many of them have made the supreme sacrifice and laid 
down their lives, most recently in the attacks in Mumbai. We 
share the grief of their families, and my Government will 
ensure that they are adequately compensated so that they 
can lead normal lives. 

My government has strengthened the country's internal 
security to protect people from such mindless acts of 
violence. A National Investigation Agency has been 
established to deal with terrorism. The Unlawful Activities 
(Prevention) Act has been amended to deal with terrorist 
offences and terrorist organizations. These measures have 
strengthened the legal and investigative framework to tackle 
terrorist forces. While arming the internal security apparatus 
with these powers, all care would be taken to uphold legal 
procedures and prevent any misuse of such powers. A 
comprehensive plan has been drawn up to strengthen 
maritime and coastal security against threats from the sea. 

Left wing extremism remained a major concern in 
several states. My government has adopted a holistic 
approach to tackle this problem in close coordination with 
the affected states through modernization of police forces 
and better implementation of socio-economic development 
programmes for the most backward regions. Similarly, 
several initiatives were taken to deal with the problem of 
insurgency in the North-East. 

The general situation In the north-east has improved 
significantly over the last four years. Efforts have been made 
to initiate a dialogue process with various groups who abjure 
violence with the aim of bringing them into the national 
mainstream. To address the infrastructure deficit of 
northeastern states, a Special Accelerated Road Develop-
ment Programme targeted to provide inter-region, inter-state 
and district level roads connectivity totaling about 8700 
kilometers has been taken up. The 1840 km long Trans-
Arunachal Expressway has been approved. Special 
emphasis has been given to the development of an alternate 
highway to Sikkim, and rail and air connectivity to the North 
East States has been put on fast track. The Kaladan project 
will link Mizoram and North East to the sea and open up the 
entire region. Along with infrastructure, expansion of 
educational facilities in this region has been given high 
priority with a Central University in each State of the region. 
An Indian Institute of Management has already been set up 
in Shillong. 

For Jammu and Kashmir, my Government has taken 
up a Reconstruction Plan under which RS.24,OOO crore is 
being invested in 67 projects. It aims at strengthening 
infrastructure and catering' to other development needs of 
the three regions of Jammu, Kashmir and Ladakh. The 
Bagtihar hydro-electric project has been commissioned. 

Commencement of the first railway line in the valley has 
meant both phYSical and emotional connectivity for the 
people of the region with the rest of India. Srinagar-Kargil-
Leh road has been declared a national highway and its 
upgradation is in progress. Against this background, my 
Government has reached out to people resorting to violence 
to join the mainstream and work for the welfare and rapid 
development of Jammu and Kashmir. 

The protection of India's security and territorial integrity 
has received the highest attention of my Government. Our 
Armed Forces have made the country proud with their sense 
01 commitment, sacrifice and professionalism. They have 
time and again come to the aid of civil authority in natural 
disasters, as well as to combat insurgency in affected areas. 

Our long borders encompassing different geogra-
phical and climate conditions and terrains make it imperative 
to keep the Armed Forces in a state of full preparedness to 
face diverse challenges at all times. The modernization 
programme of the Armed Forces is focused on state-of-the-
art technOlogy, network centric warfare, and includes an 
Integrated Space Cell to deal with the challenges posed by 
the militarization of space. Government stands committed 
to give financial support for modernization to the required 
extent. The actions taken by the Indian Navy to deal with 
threats of piracy in the Gulf of Aden and to secure our sea-
lanes of communication have demonstrated our capacity 
and willingness to protect our interests. 

Our research and development efforts in the area of 
defence technology showed concrete results through 
launches of the Agni-I and Agni-/II and other missiles. The 
main battle tank Arjun was productionised. Defence 
procurement procedures were continually reviewed and 
updated to ensure maximum transparency, economy of 
resources and support for our indigenization efforts. 

India has the second largest diaspora in the world. 
The overseas Indian community estimated at over 25 million 
is spread across every major region in the globe. My 
government has taken a series of measures to improve the 
welfare of overseas Indians, particularly in West Asia and 
the Gulf, and to create mechanisms to facilitate their 
participation in nation building activities. These have 
included scholarship programmes, the creation of the India 
Development Foundation, the establishment of a Council 
for Promotion of Overseas Employment and an Overseas 
Workers Resource Centre and a People of Indian Originl 
Non Resident Indian University. In recognition of the 
importance attached to the role of overseas Indians, a 
Prime Minister's Global Advisory Council of Persons of 
Indian Origin has been set up to catalyse ideas for national 
development. 
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My government has accorded highest priority to 
fostering close political, economic, social and cultural 
relations with all countries, on the basis of sovereign equality 
and mutual respect, to help promote a friendly and peaceful 
ex~ernal environment, to safeguard our national security and 
ensure rapid socio-economic development for our people. 
We have also consistently endeavoured to promote a stable 
and prosperous South Asia in the recognition of the fact that 
we are bound by strong ties of history, culture and ethnicity. 

The conduct of our foreign policy has enhanced India's 
stature in the world. My government's foreign policy has 
been imbued with the values that our nation rests upon - of 
independence of thought and action, ensuring a democratic, 
just and equitable world order and the rule of law. India's 
views on the major international issues of our times are not 
just heard, but are now being actively sought. 

My Government worKed actively with the international 
community to address key global challenges of terrorism, 
energy and food security, climate change and sustainable 
development, the global ec~nomic and financial crisis, and 
the reform of international institutions, including of the United 
Nations, to reflect contemporary realities. 

The conclusion of an India Specific Safeguards 
Agreement with the International Atomic Energy Agency and 
the decision of the Nuclear Suppliers' Group in 2008 to allow 
its members to enter into full civil nuclear cooperation and 
trade with India in nuclear material and technology marKs 
the beginning of the end of thirty four years of nuclear 
isolation and the technology denial regime that India was 
being subjected to. This has opened the way for our 
indigenous nuclear power generation programme to be 
reinforced by additionalities through international civil 
nuclear energy cooperation, thereby also contributing to the 
global fight against climate change. The opening of such 
cooperation with India is a vindication of India's impeccable 
record on non-proliferation and our long-standing commit-
ment to universal, non-discriminatory and comprehensive 
nuclear disarmament. 

India discharged her responsibilities in South Asian 
Association for Regional Cooperation to promote economic 
re-integration in our neighbourhood. During India's 
Chairmanship of the SAARC and thereafter, several regional 
initiatives, including the decision to establish the South Asian 
University in India, were launched which transformed SAARC 
from a declaratory to an implementation phase. 

We consolidated our relations with Afghanistan, and 
remained closely involved with its economic reconstruction 
and development efforts. We wish to see a stable, pluralistic 
and democratic Afghanistan. The terrorist attack on our 
Embassy in Kabul in 2008 was a matter of deep concern 
and reinforced our determination to fulfill our commitments 
to the people of Afghanistan. We welcome the return of multi-
party democratic pOlitics in Bangladesh and remain 
committed to working closely with the newly elected 
Government. The visit of the Prime Minister to Bhutan and 
my own visit to represent India at the Coronation of His 
Majesty Jigme Khesar Wangchuck further consolidated our 
multi-faceted relations with our closest neighbour. India and 
the Maldives continue to enjoy traditional bonds of friendship 
and close cooperation. With Myanmar we have conducted 
our relations in a manner that reflects our shared history 
and mutual desire to promote peace and tranquility along 
the border. Government extended its full support to the 
people of Nepal in their historic transition to a multi-party 
democracy, and we wish them well. 

We are concerned at the plight of civilians internally 
displaced in Sri Lanka on account of escalation of the military 
conflict. We continue to support a negotiated political 
settlement In Sri Lanka within the frameworK of an undivided 
Sri Lanka acceptable to all the communities, including the 
Tamil community. I would appeal to the Government of Sri 
Lanka and to the LnE to return to the negotiating table. 
This can be achieved if, simultaneously, the Government of 
Sri Lanka suspends its military operations and the LnE 
declares its willingness to lay down arms and to begin talks 
with the government. 

Our relations with Pakistan have made considerable 
progress since 2004, but, regrettably, teJTorIsm from Pakistan 
has eroded the achievements of the bilateral dialogue 
process and has caused a grave setback to our relation •• 
Despite solemn commitments given by Pakistan at the 
highest level that it would not allow territory under Its control 
to be used for terrorism in any manner against India, t..Tonsts 
from Pakistan have continued to attack India. We expect 
Pakistan to honour the commitments made to us, and to 
take decisive and credible action against all terrorist groups 
that are based in, and operate from, ita territory. 

Our relations with the People's Republic of China have 
witnessed regular high-level exchanges, growing economic 
and trade ties, increased defence contacts and enhanced 
people-to-people exchanges. Our Strategic and Cooperative 
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Partnership with China is progressively acquiring a more 
regional and international perspective. Both sides are also 
engaged in efforts at resolving outstanding issues including 
the boundary question through dialogue, while maintaining 
peace and tranquility in the border areas. 

The signing of the Agreement on Cooperation on 
Peaceful Uses of Nuclear Energy with USA was one of the 
manifestations of the transformation in our relationship with 
the United States of America. Our relations with the USA 
cover a broad canvas of sectors ranging from science and 
technology, agriculture, education, health to trade and 
investment. We look forward to working with the new 
Administration to mutual benefit in the bilateral field as well 
as on the major challenges of our time. India's strategic 
partnership and long standing relations with Russia have 
been strengthened and diversified. Russia remains our 
valued partner in meeting our defence and nuclear energy 
needs, and in the area of.science a,ld technology, including 
cooperation in the field of space. Our interaction with the 
European Union and other countries in Europe in the fields 
of defence and security, science and technology, trade and 
investment, agriculture, culture and education has 
significantly deepened. Agreements on civil nuclear 
cooperation were signed with Russia and France, and 
negotiations to conclude simila'r agreements with other 
friendly countries were initiated. 

Our Strategic and Global Partnership with Japan was 
consolidated and our relations are marked by a strong mutual 
desire to harness our complementarities. Our engagement 
with East Asia was a manifestation of our belief that the 
twenty-first century belongs to Asia, and that India has a role 
to play in the Asian resurgence. My visits to Vietnam and 
Indonesia, and India's participation for the first time in the 
Summit meeting of the ASEM countries provided a major 
impetus to our "Look East Policy". 

We paid special attention to the intensification of our 
traditional and historic relations with the Gulf. The visit of the 
Prime Minister to Oman and Qatar opened new avenues of 
cooperation in the areas of energy security, investment and 
welfare of Indians working in the Gulf. Our ties with West 
Asia were reinforced through the visits of the Presidents of 
Egypt, Syria and the Palestinian Authority. The most tragic 
loss of lives and acute suffering surrounding the recent 
incursions into Gaza highlight the urgent need for a 
comprehensive resolution of th'e Palestinian issue. We 
remain ste~fast in our support to the Palestinian cause, 
and In our desire to see peace and stability in West Asia. 
The government worked towards building a contemporary 

relationship with Iran. The visit by the President of 
Kazakhstan as the Chief Guest for our Republic Day 
symbolized the importance attached by Government to our 
extended neighbourhood in Central Asia. 

My Government opened a new chapter in our relations 
with the great continent of Africa. The first ever India-Africa 
Forum Summit held in India established a blueprint for our 
relations with Africa for the future. We will share our resources 
and technical know-how to assist Africa in its development 
efforts. My first overseas visit as President was to Brazil, 
Mexico and Chile. Several steps have been taken to tap the 
vast potential that exists in our relations with Latin America 
and the Caribbean countries. 

India's participation in the Summit meeting of the G-20 
countries, and the hosting of the third IBSA Summit and 
second BIMSTEC Summit in India were utilized to forge new, 
and strengthen existing, economic linkages at a time of 
turmoil in the international economic and financial system. 

Honourable Members, the efforts of my government 
were singularly focused on enhancing the prosperity of our 
people through the sharing of opportunity. My government 
believes that its programmes for inclusive development have 
created those opportunities that help share the benefits of 
progress more equitably. When a child in a remote tribal 
village has access to a local school that has come up in her 
habitation, when her health care needs are attended to, 
when her parents do not have to migrate for work but find 
employment locally through the National Rural Employment 
Guarantee Act, when they have rights on their land, and 
when they are empowered to make the government 
accountable to them for these actions through the Right to 
Information we have moved closer to meeting the goals that 
Pandit Jawaharial Nehru flagged for the nation. At the turn 
of our independence his clarion call in these very hallowed 
precincts was that collectively we must act to "remove 
poverty, ignorance, disease and the inequality of opportu-
nity·. Even while acknowledging that the move towards an 
inclusive society with equal opportunities for aU our citizens 
is still work in progress, on the basis of the record of its 
performance, it is my government's belief that we have 
moved much closer to realizing this agenda. 

My government has steadfastly sought to accelerate 
the pace of growth to enable our youth to access global 
opportunities. Young India has the power to dream big. Our 
economic progress has enabled such global aspirations. 
Our investments in knowledge will get us closer to our goals. 
Our young people have never been more confident about 
the future. Let our reach exceed our grasp. Jai Hind. 
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12.52 hrs. 

RERERENCE BY THE SPEAKER 

RE: Best wishes for early recovery of Prime Mlnlster 
and two other members of the House. 

(Eng/ish1 

MR. SPEAKER: I am sure the House would join me in 
extending our very best wishes to hon. Prime Minister, Shri 
Atal Bihari Vajpayee and Shri Priya Ranjan Dasmunsi for 
their early recovery. 

12.53 hr •. 

OBITUARY REFERENCES 

[English] 

MR. SPEAKER: Hon. Members, I have to inform the 
House of the sad demise of Shri R. Venkataraman, former 
President of India and two of our former colleagues, 
Chaudhari Ranbir Singh and Shri Periasamy Thiagarajan. 

Shri R. Venkataraman, former President of India was a 
renowned freedom fighter who held several high offices 
during his long and distinguished public life. 

Shri R. Venkataraman was a Member of the Provisional 
Parliament from 1950 to 1952; First Lok Sabha from 1952 to 
1957; Sixth Lok Sabha from 1977 to 1979 and the Seventh 
Lok Sabha from 1980 to 1984. He was also elected to the 
Second Lok Sabha, but he resigned his seat consequent 
upon his election to the Madras Legislative Council in 1957. 
He served as Member of the Madras Legislative' Council for 
two terms from 1957 to 1962 and from 1962 to 1967. During 
this period he served as Minister for Industries, Labour, 
Cooperation, Power and Transport In the then Government 
of Madras State. He was also the Leader of the House, 
Madras Legislative Council during this period. 

An extremely able administrator, Shri Venkataraman 
served as Member of the Union Planning Commission from 
1967 to 1971. He was the Union Minister for Finance and 
Defence from 1980 to 1984 during the Seventh Lok Sabha. 

He took active part in the freedom movement and was 
imprisoned during the Quit India Movement from 1942 to 
1944. He was awarded 'Tamra Patra' in recognition of his 
participation in India's freedom struggle. An outstanding legal 
luminary, Shri Venkataraman joined the Bar in 1935. He 
was a member of the panel of advocates deputed by the 
Govemment of India in 1946 to defend the INA personnel 
charged with offences of collaboration during the Japanese 

occupation of Malaya and Singapore. Later, he was a 
member of the United Nations Administrative Tribunal from 
1955 to 1979 and also served as its President from 1968 to 
1979. He was awarded Souvenir by the Secretary-General, 
United Nations for distinguished service as the President of 
the United Nations Administrative Tribunal. 

He also served as the Chairman and President of 
several organizations including the Jury for the Jawaharlal 
Nehru Award for International Understanding; International 
Jury for the Indira Gandhi Prize for Peace, Disarmament 
and Development; Indian Council for Culturel Relations and 
the Indian Institute of Public Administration. 

Shri Venkataraman was elected as the Vice-President 
of the country on 31 st August, 1984. As ex-officio Chairman, 
Rajya Sabha, he conducted the proceedings of the Upper 
House with great distinction. He was elected the Eighth 
President of India and assumed Office on 25th July, 1987. 
During his tenure as President of India, he added grace and 
dignity to the high Office. 

Shri Venkataraman was conferred the Degree of Doctor 
of Laws by the University of Madras; Nagarjuna University 
and the University of Burdwan. He was also conferred the 
Degree of Doctor of Social Sciences by the University of 
Roorkee. His flair for writing was acknowledged both at 
national and international levels. He has to his credit several 
books on political and social issues. He was also a recipient 
of the Soviet Land Prize for his travelogue on Shri Kamaraj's 
visit to the Socialist countries. 

Even alter demitting Office as President of India, the 
philanthropist in him propelled Shri Venkataraman to be 
actively associated with several welfare projects which 
touched the lives of ordinary citizens. As an elder Statesman, 
his sage advice was highly respected. 

In his demise, the country has lost a sagacious 
Statesman, an erudite Scholar, a great Patriot, a distingui-
shed Legislator and one of the most eminent leaders of our 
country. 

Shri R. Venkataraman passed away on 27th January, 
2009 at New Delhi at the age of 98. 

Chaudhary Ranbir Singh was a Member of the 
Constituent Assembly from 1947 to 1950 and Provisional 
Parliament from 1950 to 1952. He was also a Member of the 
First and Second Lok Sabhas from 1952 to 1962 represen-
ting the Rohtak Parliamentary Constituency of Punjab (now 
in Haryana). 

As a Member of the Constituent Assembly, he was 
actively involved in welfare initiatives for the citizens whlch 
lind a place in the Directive Principles of State Policy. A 
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veteran legislator, Chaudhurl Ranblr Singh has the unique 
distinction of being the only legislator who has been a 
Member of, I understand, seven different Houses in his long 
and illustrious legislative career spanning over three 
decades. 

Chaudhary Ranbir Singh also served as a Member of 
the Punjab legislative Assembly from 1962 to 1966; Member 
of Haryana Legislative Assembly from 1966 to 1967 and 
1968 to 1972. He was a Member of the Rajya Sabha from 
1972 to 1978 representing the State of Haryana. 

He served as the Minister of Irrigation and Power in 
the Govemment of Punjab and the Minister for PWD & Health 
In the Government of Haryana. He played a pioneering role 
in the development of irrigationallnfrastructure in the State, 
particularly in the construction of Bhakra Dam and his efforts 
laid the ground for ushering in the Green Revolution which 
changed the lives of millions of Indians and made the country 
self-reliant in terms of agricultural production. 

A freedom fighter, Chaudhary Ranbir Singh played a 
significant role in the freedom movement of the country. He 
took part in the Quit India Movement of 1942. During the 
freedom struggle, he courted imprisonment on numerous 
occasions and spent three and a half years in jail and two 
years under house arrest. In keeping with the true Gandhian 
spirit, after taking sanyas from active politics, he, along with 
others, formed the Ail-India Freedom Fighters' Organisation 
and remained Its working President till his death. 

An agrlculturlal and educationlat. Chaudhary Ranbir 
Singh was the founder of a number of educational 
Institutions. He was the Secretary, Bharat Kisan Samiti and 
President, Rohtak Krlshak Co-operative Multi-Purpose 
Society. He championed the cause of the farmers, Backward 
Classes and the downtrodden. He was the founder General 
Secretary of All-India Backward Classes Federation. He 
strove relentlessly for eradication of social evils such as 
untouchability, inequality and Injustice towards the 
oppressed and worked for the establishment of an 
egalitarian and secular society. 

13.00 hra. 
He worked tirelessly for restoring communal harmony 

In the background of partition of the country In 1947 and 
rendered exemplary service for the rehabilitation of the 
millions of uprooted refugees. 

In hi9 demise the country has lost a fearless freedom 
tighter, an ardent Gandhian, a visionary and a distinguished 
parliamentarian. 

Chaudhary Ranblr Singhji passed away on 1 February, 
2009 at the age of 94. 

Shri Periasamy Thiagarajan was a member of the Sixth 
Lok Sabha from 19n to 1979, representing the Sivaganga 
Parliamentary Constituency of Tamil Nadu. 

An advocate by profession, Shri Thiagarajan took 
special interest in the cooperative movement and was 
associated with a number of cooperatives. He wor:·ed for 
the welfare of the deprived and backward section" of the 
society. Shrl Thiagarajan also served as a member of the 
National Welfare Board for Seafarers. 

Shri Periasamy Thlagarajan passed away on 30 
November, 2008 at Sivaganga, Tamil Nadu at the age of 69. 

We deeply mourn the lOss of thesa friends and I am 
sure th~ House would join me in conveying our condolences 
to the bereaved families. 

The House may now stand in silence for a short while 
as a mark of respect to the memory of the departed. 

13.01 hra. 
The members then stood In silence for a short while. 

[English] 

MR. SPEAKER: The House now stands adjourned to 
meet tomorrow at 11.00 a.m. 

13.02 hrs. 
The Lok Sabha then adjoumed till Eleven of the Clock on 

Friday, February 13, 20091Magha 24, 1930 (Saka). 
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